b W Declaration of Assets and Liabilities
Year 2020-21
I,RHRTESH(QUMP&, son/daughter/wife of , SRT... BHASo PAHALVAY
L R T S years,. belonging to ....NIGHT. VAR
service and presently working as E}IHQQ»L)ECW}—S F‘ngm&éy
give herein-below the details of the assets (immovable, .;T_IO\J';f)_le, ban__[g'ib,a"l:ance, etc. ) of
&:(D @i@:’) myseff; my-spouse-and dependants®: S
/()L H‘A. DetaiIS.bf"n1oyable. als_slets‘ s T
(Assels:in joint name indicating the extent of joint ownership will also have to be

given)

}a-f Sr Description - Self ‘Spouse Dependant-1 Dependant-2 Dependant-3
;Dﬂ ‘(_QT?_L_3 s No Name(S) ‘Name Name Etc. Name
L Sl WA | HARS CHALU '
(AAS YA % Comn R G |
e YRR | —
)
(i) | Deposits in 3 IO‘DI—
Banks, Financial INT
c)'} Institutions And NI b N6 e -
7,(9 ) Non-Banking QR 1
-Financial s
o? ; yam - .
gﬁﬁ Companies _B}Jﬁn*ﬁ ‘
' (iii) | Bonds, - : I
: gf?béhtgres and | NI T, (NTb MNT b N I, !
ares in
‘ companies R
| (iv) Other financial : :
institutions, .
NSS, Postal NEL | s | NTL INT L ——
‘ Savings; LIG '
Poli_ci_es{ etc
(v) | Motor Vehicles |BGGGET— : {
(details of %Rg:?___)( NTb NI INT ;
m?’_’“?f etc.) l-_z:.mcuﬁ.. ; i :
DO ETIYS
(vi) [Jewellery (give Enot=D- :
details of iy K0 Gory | jNTL NI
ight and :
e | N3 Moo —
(vii) | Other assets,. . e
j?f:'ﬂ-af;;’j””es NIL | NFL| WNipb N das ] —
B R
interests

Note: Value of Sonds / shares / Debentures as per the latest market value in Stock
- Exchange in respect of listed companies and as per bgoks in the case of non listed

- companies should be given. .
_* Dependant here means a_person su_fgtantr'a!_!){,,,dep_.end_ent_-.on..the.-._income..Dﬁ,the:..,,,_.._;'_;_.'_.."

emplcye‘e:_.

RASEGH kurnay,



i Oth h g
: i intefe‘zt(is'nl{;rozsert}’)v }NJJNA I N1L

Vo st g

£ Details of Tmmovable assets
[Note: Properties in joint ownershi

also have to be indicated]
2 GF, Description Self Spouse Dcpendant- Dependant-2 Dependant-3
“No, Name(S) Name Name Etc. Name

(i) [ Agricultural Land
- Location(s)

- Survey number(s) ;
- Extent (Total NI N2 gl HMIL el
measurement)
-Current market value
Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value
{ (iif) | Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

Houses / Apartments,
ete, y

- Location(s) =]

- Survey /door NJL NT,
number(s) ;

- Extent (Total
measurement)

- Current market
value

p indicating the extent of joint ownership will

NI |nTe.

(2)zaeT give herem below the details of my liabilities / overdues to public financial

mstltutlons and government dues -
[Note Prease glve separate deta;ts for each Jtem)

iSr, Descrlption FName & address of Bank / { Amnunf: outstandlng as
#No, Financial Institutions(s) / O coresrnrunrasssionisice
o ' Department (s fs)- .
(i) Loans from Banks - ! i
ND M
L(li) Loans from financial f : nees
institutions... B e e s o [1R i sl N H:U—
(ifn) Government Dues: el o
(a) dués to departients N7 ¢ 5
SR MNTL

dealing with government
accommodation

(b) dues to departments
dealing w:th stpply of N T
water .
(c) dues to departments | e o
" [dealing with supply’ of "
PR

electricity

RP‘SES H Kaorey, .



— e = e 8 s

! ey —_—
(d) dues to depaftnlents T e e Ly
dealing with telephones B Ungma

(e) dues to departments
dealing with government

transport (including N ) L
aircraft and helicopters ?

(f) Other dues, if any N :‘L N .

(h) (1) Incomne Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent

Account Number (PAN)]
| (i) Wealth Tax [Also
indicate the assessment N \
‘year upto which Wealth ~x é & 1
Tax return filed.]

PAN Mo - DMRPKAZ g MRA L

| (ili) Sales Tax [Only in / .
case.of proprietary N\

‘business] | ® 1L A L L
(iv) Property Tax [ o O o (8 o

£ Personal Detaijl

GPF/CPF/PRAN No. B \0O22363 44 j
Gender - (M/F)
Date of Birth z L-Q IO ’ o r | I ) ] 2 19 m (DD/MM/Y\I(YY)

Class/Group E e .(AVB/C)
Cadrg i D@%&:‘?ﬂ CARE TAKER 7

(Full Name f_é_:g_L';-"_B_iAi:.S:%_Biﬁa_r..Administ.'r.at.i,\'f_e.Se_r.vice, :

B.S.S.- Bihar Secretariat Service ete)

Home District :- EP }'-\ T H p‘ . : . j
I hereby declare that the above details are true to the hest of my
knowledge and belief. " ; et e e Dy :

--------------------------------------------------

Placepgr“\\o‘ _ Designation:.h\lﬁ']}.‘!fﬂ.....Q].\Jﬁ!@&..’ ...... : .
Date:.l.T?./O.Q:/Z@ZJ il De‘partment:ﬁl\.—lﬂ@.....é.ﬁﬁhlﬂﬁﬂl_’fUE—

- RISEMBLY  pgkE PATNA

the: .'easé‘ sign éach Page of the declaration. Asset declaration form
must be in A4 size white paper with cp'mpute!' typed (single side).

S TUTTinTprescribed format




